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HIGH OURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Original Jurisdiction)

THU SDAY, THE TWENTY FIFTH DAY OF JULY
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HON URABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE N.V.SHRAVAN KUMAR
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(P.r.L). No: 48 oF 2017

Between:

1. Sodi Jogiah, S/ Gangaiah, aged 36 years, Occ: Coolie, Rl/oo

2

Village, Regalia Grampanchayat, Kothagudem [VIandal,
Kothagudem Di$trict (Erstwhile Khammam District)

Chodi Gangaia{,'S/o. Vungaiah, Occ: Coolie, Occ Coolie, Rl/o.
Villaqe, Regalia Grampanchayat, Kothagudem [Viandal,
Kothagudem DiStrict (Erstwhile Khammam District)

I 3. Sodi Lakka , d/o. Kosf,a, Occ: Coolie3 R/o. Kranthinagar .Village, Regalia
Grampanchayat Kothagudem tt/and{, Bhadradri Kothagudem District
(Erstwhile Khanlmam District)

4. Vanjam tduma lS/o. Kosha, Occ: Coolie,, R/o. Kranthinagar Village, tqSqliq
Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

5. tvlidivam tvlatlaiaih , S/o.Kosha, Occ: Coolie, R/o. Kranthinagar Village, Regalia
Grampanchaya( r Kothagudem fVlandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

6. Vania Kesha , 5/o. NanOa, Occ: Coolie,, R/o. Kranthinagar Village, tqsalia
Grampanchayatr,r Kothagudem lvlandal, Bhadradri Kothagudem District
(Erstwhile Khanimam District)

7. Chodi lduma, S/o. Kosha, Occ: Coolie,, Ryo. Kranthinagar Village, Regalia
Grampanchayat, Kothagudem tvlandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

8. Kunia Koshaiahl, S/o. Nanda, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
Grampanchayat, Kothagudem trrlandal, Bhadradri Kothagudem District
(Erstwhile Khanimam District)

9. IVIidivam Bheen{aiah S/o. tvlalliah, Occ: Coolie,, Fl/o. Kranthinagar Village,
Regitia Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem
District (Erstwhile Khammam District)

10. Madakam , SlJ. Xlsnan, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
Grampanchayati, Kothagudem lvlandal, Bhadradri Kothagudem DiStrict
(Erstwhile Khammam District)

Kranthinagar
Bhadradri

Kranthinagar
Bhadradri



11. Podivam Ramar Krishna S/o. Vungaiah". Occ, Coolie' Fi/o'

vil;;;: nisrrii -Gritnpanchavat," xolnggy$em N4a tda '

Kothigudem Dis rict (Erstwhile Khammam urstrrct)

12.Sodi Ramaiah S/o. Kasha, Occ: Coolie,, PJo Kranthinaga Vi lage' tgsgliq
Grampanchayat. xotnag;oJr;- M'"0"i' Bhadradri {oti agt dem District

(Erstwhile Khamtnam District)

13.Karam Bhee*aiah Occ: Coolie,, R/o. Kran'hip\/illa;e' tgsgliq'" iiiilorn"r,uvit, Xothrii$m 
-ManOat, Bhadradri l(otlragr.dem District

(Erstwhile Kham nam District)

14.Karam S/o. Billdraiah. Occ: Coolie,, R/o Kranthinirgal Vi age' Regalla

Grampanchayat. Kothag;d;-rvfinour' Bhadradri (otlrag'rdem District

(Erstwhile Kham nam District)

15. Chodi MasaiaH S/o. Pandaiah, Occ: Coolie" R/o Kra'rthirragar Village'
'" n.orii, cimpanctrayal, 

-roir,aguae. Ir,4andal, Bl- adrirdri Kothagudem

Disirict (Erstwhil : Khammam District)

16. Makadam JogJ ah , S/o- lduma' 0cc: Coolie" 
. 
Fl/o Kranthinagar Village'

Reoalia Gramtanchayal, ioinib'0"' Nrlandal' Blradr;rdri Kothagudem

Disirict (Erstwhil -' Khammam District)

lT.Kattami It4unnal, S/o. Koshaiah, Occ: Coolie" Occ Cor>lie' R/c' Kranthinagar

Villaoe. Reoa ia c*rpan"i''V't, Kothagudem l\/:'ndirl' Bhadradri

Kothigudem Dil.trict (Erstwhile Khammam Distrrct)

18.Vaniam Aduma', S/o. Joga, Occ: Coolie,' F|/o. Kranthilag;rr \illage, tesgliq" 6;;i;#;Hvr't' x"tnrglrtem Mandal. Bhadradri KotrasLrdem District

(Erstwhile Khan mam District)

r19.
I

Sodi Vungaiah S/o. lduma, Occ: Coolie,, Rl/o Kranthinag rr \ illage' tqggliq
6iJriui-rEfirvrt, 

' 
rothaguiLm 

- rvri"oit, Bhadradri Kolhagudetn District

(Erstwhile Khan'mam District) i

20.Vaniam Ganga S/o. Pojja, Occ: Coolie, Ry^o' Krantf i ragirr \illage' tqggliq'" c;;fi;;ffuVr,,- kotnjb,joem r'rrinoar, Bhadradri Ko'ra5 udem District

(Erstwhile Khanlmam District)

2'1 . Madavi wuOa , is/o. Nanda, Occ: Coolie,, R/o Kranth nagar \rillage' tqggliq-' clrprn"nuvr. Kotnajuoem 
- 

M-andat, Bhadradri Ko hal,udem District

(Erstwhile Khanlmam District)

22. tvlidivam Malliall , S/o. Kamaiah, Occ: Coolie,, Occ Ccolie R/')' Kranthinagar" Viitl; ''iii,diii, - cia.pin"n"vut, Ko-thagudem IVI tnd:l' Bhadradri

Kothagudem District (Erstwhile Khammam urstrrcl)

23.SodiGangaial^l,S/o.Koshaiah,Occ'Coolie,.'.Fl/oKrirntl-inagarVillage'-" ieoarii- dram ranchayat,- 
-kot,aguaem tvtandal, Bhad adr' Kothagudem

Disirict (Erstwh le Khammam District)

24.KaramDeva.l}/o'Bhadraiah,0cc:Coolie,,FVo.Krantlrina<tarlillage,teslliq- ' Cii.p"ntn'vut. r<otnigu';m tVlandal' Bhadradri Kotha'tudem District

(Erstwhile Khar tmam District)

25.Madakam Jogirlah , s/o. Bheema, 0cc: coolie,, Rio. Krantlrinagar Village,-" n"qiii, Grailpanchayat, Kothagudem t\,4andal, E had.adr i Kothagudem

Disirict (Erstwh le Khammam District)

26.Madavi H/luOa ,1S/o. Nanda, Occ: Coolie,, R/o. Krantirinallar '/illage, tqSg!iq-" C[,ipri"hrvlt- kot,rgG"m vanoal, Bhadradr Kctha ,udem District

(Erstwhile Khatnmam District)

Kranthinagai
Bhadradri
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27.Vanjam Jogaia
Regalia Grampa
District (Erstwhile

, S/o. Bheema, Occ:
nchayat, Kothagudem
Khammam District)

Coolie,, R/o. Kranthinagar Village,
IVandal, Bhadradri Kothagudem

.....PETITIONERS

| 28.Karum Ura, S/d Bhadraiah, Occ: Coolie,, Rl/o. Kranthinaqar Villaoe. Reoalia
Grampanchayat, Kothagudem lr/tandat, Bhadradri Ko-thagudeh Didtrict
(Erstwhile Khammam District)

29. Padiyam Vungariah, S/o IVlangaiah, Occ: Coolie,, , Rl/o. Kranthinagar Village,
Regalia._Grampan_chayat, Kothagudem tvlandal, Bhadradri K6thagud6m
District (Erstwhile Khammam District)

30.Musaki lVluya, S/o. Vungalah, Occ: Coolie, R/o. Kranthinagar Village, Regalia
G_rampanch_ayati, Kothagudem IVlandal, Bhadradri Ko-thagudeim Diitrict
(Erstwhile Khanimam District)

31 thodi. LakshaJaiah, S/o. lduma, Occ:Coolie,, Rl/o. Kranthinagar Viilage,
Begalia__Grampan_chayat, Kothagudem Mandal, Bhadradri (othagud6m
District (Erstwhile Khammam District)

32.Vanjam nOumal S/o. Kesha, Occ. Cootie,, R/o. Kranthinagar Village, Regalia
Grampanchayad, Kothagudem Mandal, Bhadradri Ko"thagude"m DiStrict
(Erstwhile Khanimam District)

33. tvladakam_RamLsh, S/o. Koshaiah, Occ: Coolie,, Rt/o. Kranthinagar Village,
Regalia_Grampanchayat, Kothagudem tr,4andal, Bhadradri Kothagudem
District (Erstwhile Khammam District)

AND
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The State of Telangana, rep by its Principal Secretary, Tribal Welfare
DepartmentSeiretariat, Hyderabad. ;

i

The District Collbctor, Head Quarter at Kothagudem, Bhadradri Kothagudem
District (Erstwhile Khammam District)

I

The Project Offiter, lntegrated Tribal Development Agency, (ITDA),
Bhadrachalm, Bhadradri Kothagudem District (Erstwhile Khammam Diskict)

I

The Assistant Ehgineer of Telangana State Northern Power, Distribution
Company Limitdd (TSNDCL), Kothagudem, Bhadradri Kothagudem District
(Erstwhile Khanimam District)

The Revenue Dlvisional Officer, Kothagudem, Bhadradri, Kothagudem District
(Erstwhile Khanlmam District)

4

6 The Tahsildar, Kothagudem, Kothagudem lvlandal; Bhadradri, Kothagudem
District (Erstwhile Khammam District)

The Divisional Engineer, RWS, Kothagudem, Kothagudem Mandal,,
Bhadradri Kothagudem District (Erstwhile Khammam District)

7

.....RESPONDENTS

Petition Unde Afticle 226 of the Constitution of lndia praying that in the

circumstances statedl in the affidavit filed therewith, the High Court may be

p leased to issue a wlit order or direction particularly one in the nature of writ of

n

mandamus declaring the action of the Respondents in not providing minimum
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eeds viz. drinking wi)ter, e ectricity, hospital, education ar-d rc ad: to the people

of , Kranthinagar Vi lage, Regalra Grampanchayat, h rthilgu iem ltl]andal,

Bhadradri Kothagudenr District (Erstwhile Kharrimam Dis.lricl ) tl,ough the 3rd

Respondent address )d a letter dated 0g-1 1-2015 to thr: 6lh F::espondent to

provide Electrical Lin: as they are belonging to scheduleti trirre irnd live in the

forest area is illegal, and void and opposed to Articles, 14,19 21 39 and 41 of

the Constitution of lr dia and consequently direct the Respo rde tts to provide

I minimum needs viz. ririnking water, electricity, hospital, etlucz lior and roads to

the people of Kranthinagar Village, Regalia Grampanr:ha yat, Kothagudem

lVlandal, Bhadradri Kothagudem District (Erstwhile Khammam f istr ct)

I.A.NO:1 OF 2017(WP PIL MP. NO: 96 OF 2017

Petition Under Section 151 CPC praying that in the circum,.;tances stated

n the affidavit filed ir support of the petition, the High Corrr't nray be pleased to

irect the Responden.s to provide minimum needs viz. drin<ing water, electricity,
l

hoSpital, education and roads to the people of Kranthin aga Virlage, Regalla

Grampanchayat, Kotl-agudem Mandal, Bhadradri Kothagucem Dislrict (Erstwhile

Khammam District) pe ,nding disposal of the writ petition.

I

U
t

dunsel for the Petitioners : SRI PULLA RAQ YELLANKI

Gounsel for the Respondent Nos.1, 2, 5 & 6 : SRI MURALI[)HAR REDDY
KATRAM,

AGP FOR REVEIIUE

Counsel for the Respondent No.3 : GP FOR lRRl AND COMM l\RE A DEV

i Counsel for the Respcndent No.4 : SRI R.VINOD REDDY

ilI Counsel for the Respondent No.7 : Ms. SHAZIA PARVEEN, GF FC,R
I PANCHAYAT RAJ & IIURAL DEVELOPMENT (TG)

The Court made the f rllowing ORDER
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THE HON'BLE THE CHITF JUSTICE ALOK ARADIIE

AND

THE HOII'BLE SRI .IUSTICE N.V.SIIRAVAN KIJMAR

WRIT PETITION IPILI No.48 of 2Ol7

ORDER: (Per the Hon'ble the Chief Justicp Alok Aradhe)

Mr. Pulla Rao Yellanki, learned counsel for the

petitioners.

Mr. Muralidhar Reddy Katram, learned Government

Pleader for Revenue for the respondents No.2, 5 and 6.

Ms. Shazia Parveen, learned Government Pleader for

Panchayat Raj and Rura,l Development Department for the

respondent No.7.

2. In this writ petition filed as a public interest

litigation, the petitioners, inter alia, seek a direction to the

respondents to provide minimum needs i.e., drinking

water, electricity, hospital, education and roads to the

I

residents of Kranthinagar Village, Regalla Gram Panchayat,



il

2

Kothaguder r Mandal, Bhadradri Kothagr.rde l District

(erstwhile Khammam District).

3. Learnt:d counsel for the petitioners , :fte: going

through the averments made in the counter. aJ rd: vit filed

on beha-lf o1 the District Collector, Bhadradr. Kc thigudem,

submits thz,t as per the averments made in tte counter

affidavit, th: basic amenities have been pr.ovi,lec to the

residents of Krarthinagar Village.

4. After [rerusal of the averments made irr t te :ounter

affidavit fiierl on behalf of the Dirstrict Collec,or, Bt adradri

Kothaguderr , and in the facts and circums tan ces of the

case, at prr:sent, no further orders are rcqu re( to be

passed in th s writ petition

5. The writ petition is accordingly dispost:ci r,f v.ith the

liberty to th : petitioners to take recourse tci su :h remedy

as may be a ',ailable to them in law, if the gr-.errancr: of the

residents of l(ranthinagar Village still survives.
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Miscellaneous applications pending, lf any, shall

stand closed. However, there shall be no order as to costs'

SD/.V.KAVITHA
ASSIS T REGISTRAR

//TRUE COPY//

TION OFFICER

1. The Principal S retary, Tribal Welfare Department Secretariat' State of

Telangana at H yderabad
2. The District Collector, Head Quarter at Kothagudem,, Bhadradri Kothagudem

District (Erstwhi le Khammam District)
3. The Proiect Offiter, lntigrated Tribal Development AgencY, (ITDA),

Bhadrachalm, Bhadradri Kothagudem District (Erstwhi le Khammam District)

4. The Assistant Ehgineer of Telangana Northern Power, Distribution ComPanY

Llmited (TSNDCL), Kothagudem, Bhadradri Kothagude m District (Erstwhile

Khammam Distiict)
5. The Revenue Divis ional Officer, Kothagudem, Bhadradri, Kothagudem District

6.
Kothagudem

7.
ndal,,

8.
elangana at

Court for the
9.

10.
rt for the State

11
12.

i 13.Two CD CoPies

( Erstwhile Khanimam District)
iLJ i"ntiro"r, Xotniguae., kothagudem tvlandal' Bhadradri'

District (Erstwhile Khammam District)
ih;' i;ffi;;;i'dnqin""r' RWS. Kothagudem' KothasLLdem Ma

BH;rd; k;ilgid". bittti.t (Erstwhilg Khammam-District)

i*l"cti't"GptFon nEveuue, High (ourt for the state of r
Hvderabad. [OQT]
i,i,;"ct*;b EClrbn PANCHAYAT RAJ & RURAL DEV' Hish

State of Telangdna at Hyderabad [OUT]
Y;; ccJ i; c-PlioR lRill AND coMIVt AREA DEV, Hish cou
of Telangana atlHyderabad. JOUTI
cj.. CCio Sri Culfa Rao Yellanki, Advocate [oPUC]
O;; aa io Sri R.Vinod Reddv, Advocate [OPUC]

SA
GJP
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I HIGH COURT

i DATED:251071 0242
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ORDER

lL).No.4tP(Pw
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of 2017
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I DISPOSTNG OF THE W.P(PIL)

WITHOUT COI}TS.
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